
Jammu and Kashmir Pollution Control Committee
Parivesh Bhavan. Forest Complex ll Silk Factory Road

Transport Nagar. Jammu. 180 006 ll Rajbagh' Srinagar, 190 008

Tel - 0191-2476927i mail - membeEecretaryikspcb@gmail'com

The Consuttant Judiciat,
Hon'ble NationaI Green Tribunat'
Principat Bench,
New Dethi.

No:rKpcc/NGT/oA 176/88/sasa sl\ Date:'07'08-2024

Sub:- comptiance Report on behatf of Jammu and Kashmir Pottution control

committee pursuant to Hon',ble Nationat Green Tribunat order dated 16'

o5-2o24passedinoANo.tT6l2o23titted..RohitPadhaV/sUnion
TerritorY of Jammu and Kashmir."

Sir,
ln comp[iance to the directions and observations of Hon,bte National Green

Tribunat, Principal Bench, New Dethi order dated 76-05-2024,lhe comptiance Report of

the J&K Pottution Controt Committee is submitted herewith'

It is therefore, requested that the comptiance report may kindty be taken on

record and ptaced before the Hon'bte NGT for consideration'

Your faithfutty,

Encli As Above

,onr.rffirk1'.f,nffi,
Member Secretary -l ' g' >4

J&K PCC

Copy to the:-
1)Sh.ParthAwasthi,GovernmentStandingcounsetforUTofJammuand

Kashmir, New Dethi for information and necessary action'
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Before the Hon'ble National Green Tribunal
Principal Bench, New Delhi

Original Application No. 175 ot 2023

IN THE MATTER OF "Rohit Padha V/s Union Territory of
Jammu and Kashmir ".

Report on behatf of Jammu and Kashmir Pottution Contro[ Committee

pursuant to Hon'bte Nationat Green Tribunat Order dated '16-05-2024

passed in OA No. 176 of 2023 titted'Rohit Padha V/s Union Territory of

Jammu and Kashmir"

Background:

That the Hon'bLe National Green Tribunal vide Order dated 16-05-

2024in OA No. 176 ol 2023 made following observations:-

"The District Magistrate, lJdhampur has stated that the 3 STPs of 8, 4

and 1 .6 MLD i.e. totat 1 3.6 MLD have been set up and the daily

generated tiquid waste within the municipat council is 5.9 MLD- The

Member Secretary J&K PCC has informed that out of this 5.9 MLD

waste generated every day, 4.5 MLD is treated but he ls unable to

explain about the remaining 1.4 MLD. The Member Secretary also

could not exptain as to how the SIPs are operating with less than

5,o/o capacity. The reports on record do not reflect that the problem

which has been ref tected in the OA is completety remediated".

ln comptiance to the aforesaid observations of the Hon'bte NGT, the

matter was taken up with the Chief Engineer, UEED, J&K Jammu and was

asked to furnish the requisite information on the fottowing issues, vide
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this office No. JKPCC/O A176/20241180-81 dated 19-06-2024 and No'

JKPCC/OA176120241267-269 dated 04-07-2024 (Copies enctosed as

Annexure'A):

i) lntimate the current status with futt detaits about the

disposat of the remaining tiquid waste 1.4 MLD (5.9-4.5

MLD).

ii) since the sTPs are designed on a particutar ftow and

organic toad and in the absence of not meeting the futL

quantity of efftuent going to the STPS, how is the

efficiency being maintained at I'ess than 50 % capacity

operation.

The Executive Engineer, UEED, Urban Division, Jammu vide his letter

No. SDJ/W1250-51 dated 24-06-2024 and No. SDJ/W905-08 dated

25-07-2024 submitted that out of 1 1000 househotds in the Udhampur city

about 1O7OO househotds have been connected to the Sewerage network

through 3 number of STPs.

The zone wise, STP wise quantity of raw Sewage generated, received

and treated is given as under in the tabutated form:

g!i*,^}

Name of
STP

Zone wise house
connected

Sewage generated
theoreticatty

Sewage actuatly
received and
treated at STPs

Gap in
MLD

STP-1 Zone-1 = 6100
61 00x5x1 0B=3.294

MLD
2.683 MLD 0.611

STP-2 Zone-2=3000
3000x5x1 0B=

MLD

1.620
1.470 MLD 0.150

STP-3 Zone - 3=1 600
1 600x5x1 0B=0.864

MLD
0.786 MLD 0.078

TOTAL 10700 5.778 MLD 4.939 MLD 0.839
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There is a gap of 0.839 MLD between theoretical, sewage generation

and actuat sewage generation. The reason cited is shortage of water in

some area of Udhampur town and actual, sewage generation is less than

the theoretical. vatue catculated. The report of the Executive Engineer of

UEED in this regard is appended as Annexure'B'.

The ftow catcutation of 3 STPs is give as under:

With regard to the observation of STPs operatingwith 50% efficiency,

the uEED Department has submitted that the Hydrautic units are designed

and constructed for a period of next 30 years and in order to maintain the

treatment processes and to achieve efficiency of pl'ants presentty SBR

tanks are being utitized al.ternativety for the treatment process of waste

water as per the detaits given betow:-

S. No. STP SBR tanks availabte with STP

1)
STP-1

(8 MLD)
4 tanks

2)

STP-2
(4 MLD) 2 tanks

3)
STP-3

(1.6 MLD)
2 tanks

Location Capacity Average

STP-1 Baryat Mian
Bagh,
Udhampur

B MLD 57 4+ 5 49 + 57 2m3 / hr =565x4.7 5 / hr I d ayxl 0 00 [t rs =

2683500 titre / 1000000=2.683 MLD.

STP-2 Omara
Udhampur

4 MLD 245=246+245M 3/H R = 245X6 H R/DAYX1 000 LTRS

=1470000 LITER / 1000000 =1 .470 MLD

STP-3 Pittan Barh

Udhampur
1.6 MLD 121+121+122m3 I hr =121x6'5hr I day x1 000 ttrs

= 786000 ttrs / 1000000=0.786 MLD

Tota[ quantity of Raw sewage
being received and treated

2.683+1 .47 0+0.7 86=4.939 M LD'
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Moreover, UEED has al'so estabtished septage treatment facitity of

60 KLD capacity for treatment of faecat received through septic cottection

ta n ks.

Prayer:

ln the premises, it is therefore, respectfutty prayed that the report

may kindty be taken on record before the Hon'bte NationaI Green Tribunat

for consideration.

*.L[elC.,,.e-
(Gha nsn6?n Sin9hlz. e . ?+
Member SecretarY

J&K PCC
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flnnegt*t-- h'
Jammu and Kashmir pollution Controt Committee

6 - i,x1l,'i:1,'^l'fflt::J;.'J:"#,,1ff ll ;,j1.:ifl:9,1,";$ 1so 008
Tct - 0I91.2416927; mait . rnombcoecrchrylkspcb@gmait com

Chief Engineer,

Urban Environmentat Engineering Department,
J&K, Jarnrntr

No Date:-'fJ -06-2024

SubJect:' Comptlarice of Hon'ble NGT order dated 16-05-2024 tn o.A No. t76lz023
iltted Rohlt padha vs uT of J&K and ors.

S ir,

Please ref er to the subject captioned above. ln this connection, I am to conveythat during
the hearing of the aforesaid case by the Hon'bte NGT on 76-05-2024, the Hon'ble NGT was

apprised that 03 STPs of 8, 4, 1.6 MLD have been set up under NRCP tor Pottution Abatement of
Holy River Devika at Udhampur town daily generated tiquid waste within the Municipal Council is

5.9 MLD, out of which, 4.5 MLD as per record avaitabte is treated daily.

The Hon'bte NGT questioned about the i) Status of remaining 1.4 MLD tiquid waste, ii) How

the STPS are operating with less than 50 0/o cap0city without effecting their efficiency and

operation.

You are therefore requested to furnish requisite information atong with a report on the

fottowing issues within a period of three days:-

i) intimate the current status with futt detaits about the disposat of the remaining

tiquid waste 1.4 MLD (5.9-4.5 MLD).

ii) Since the STPS are designed on a particutar ftow and organic toad and in the

absence of not meeting the futt quantity of efftuent going to the STPs, how is the

efficiency being malntained at tess than 50% capacity operation.

Yours faithfutty,

9,6q-& d€'^^^^/c'>
(Ghansh-am STngh) IKAS t
Member Secretary t?. (l 14-

J&K PCC

Copy to the :-
1. Deputy Commissioner Udhampur for information.

,i|

JKPCC/0A t76t2o24rlBO -lB I
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Jammu and Kashmir Pollution Control Committee
Parivesh Bhavan. Forest Complex ll Silk Factory Road
Transport Nagar, Jammu, '180 OOO ll Rajbagh, Srinagar, '190 008

Tel - 0191 2476927i mail - membersecretaryjkspcb@gmarl com

a€,t lc
(Ghansh8n Sing

te.

Chief Engineer,

Urban EnvironmentaI Engineering Department,

J&K, Jammu

No:- jKPCC/OA 176t2024t L6+ - 24q Date:-04-07-2024.

subiect:- comptiance of Hon'ble NGT Order dated 16-05-2024 in o.A No.77612023

titted Rohit Padha Vs UT of J&K and Ors.

Sir,

P[ease refer to this office communication no. JKPCClOAt76l2024180-181 dated 19-

06-2024 on the above- mentioned subject, whereunder, you were requested to furnish

the fottowing information (copy enctosed)

i) intimate the current status with futt detaits about the disposat of the remaining

tiquid waste 1.4 MLD (5.9-4.5 MLD)

ii)SincetheSTPSaredesignedonaparticutarftowandorganicloadandinthe
absence of not meeting the fUtt quantity of efftuent going to the STPS, how is the

efficiency being maintained at tess than 50% capacity operation'

But despite tapse of 15 days, your repty in the matter is awaited whlch ptease be

expedited and furnish to the J&K PCC within two days as the information is urgentty

required for furnishing compliance report to the Hon'bte NGT in the matter'

Yorirs f aithf u tty,

h)JKAS

Member Secretary 4 .l . l
J&K PCC

+

Copy to the :-

1. Deputy Commissione5 Udhampur for information'

2. Executive Engineer, UEED, Jammu for information and immediate necessary

action.
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.,,ERNMENT'FJAMMU & r.osHMrR (uD fi'71nq$chL-
' il=..*. oFFrcE oF THE EXECUTTVE ENGINlii, srwenecE & DRATNAGE :.*r .+ .r, Tf DrvrsroN (wesr) iiMmu. rr'r'{\'E 

G2@. ;1, e-mail: eesdwestiammu@smait,cpF -:,,;1,\:,

No.sDJflv/ / ?0S-Od
oatea:X-n-zo2q

Subject: Minutes of Meeting of Hon'ble NGT Order dated 12-03-2024 in O. A. No.
17612023 titled Rohit Padha Vs Union Territory of Jammu and Kashmir &
Ors.

Ref: Minutes of Meeting issued under endorsement No DDUi HAQ 12024-251752-61 dated 16-
07_2024.

Madam,

This is in reference to the subject cited above and MOM under reference. In this connection,
kindly find below the information as sought from UEED;

Deputy Commissioner,
Udhampur,

S.No Information
Sou

Reply

Out of 11000 households (which should generate 5,90 MLD as per NRCD

Norms) identified in all the 3 Zones of Udhampur Town, 10700 have been

connected to 3No. STP's through Sewerage network. Zone 2 & 3 have been

saturated except 10-12 no. connection which are likely to be completed by
ending )uly 2024, In zone-l work of remaining 300-400 households has been

started shall be completed by 15-08-2024 subject to availability of land at Nal

Boli. Further the Zone wise/STP wise Quantity of Raw Sewage

Generated/received and treated as on date is as under: -

NO.1
There is a gap of 0.839M1D viz behveen theoretical sewage generation and

actual sewage generation. The reason for the gap may be due to shortage of
water in some areas of Udhampur Town & the actual sewage generation is

effected due to this shortage. Zone wise actual sewage generation verses

availability of water is as follows.

Zone-1
Actual Generation = 2.683M1D

Water available is worked as

2.683x1000000/6100x5= 87.96 litres say 88 litres instead of 108litres per head

per day
i,e 810/o

Zone-2
Actual Generation = l,470MLD

Water available is worked as

1.470x1000000/3000x5= 98 litres instead of 108 litres per head per day

i.e 90.70o/o

Zone'3
Actual Generation = 0.786M1D

Water available is worked as

0.786x1000000/i600x5= 98,25 litres instead of 108 litres per head per day

i.e 9lo/o

Sewage
actually
received and
treated at
STP'S

inGap
MLD

Name
of STP

Zone wise
house
connected

Sewage
theoretically

Generated

2.683M1D 0.611STP-1

0,1501.470M1DSTP.2

Zone-l =6100
Zone-2=3000

6100x5x108=3,294M1D
3000x5x108= 1,620M1D

0.0781600x5x108=0.B54MLD O.7B6MLDSTP.3 Zone3 =1600
4.939 MLD 0.83910700 5.778M1DTotal

Households
polluting
Devika River

01

l
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Option-2
There is a gap of 0.839M10 viz between theoretical sewage generation and
actual sewage generation. The reason for the gap may be due to counting of
perssns in each household. There are different schemes for counting number
of person residing in each household,
In AMRUT-1 Scheme funded by Govt of India, No. of p€rsons in each household
counted as 4,5 persons with water supply rate as 135 per lread per day, In
NRCD Schemes No. of persons in each household counted as 5 persons with
water supply rate as 108 per head per day. Calculation on the basis of {,5
persons per household is as under:

In the gap extent,

Submitted for your kind perusal please.

faithfully,

f$*'.u. & Div. (West)

Jammu.

Copy to:
1, Chief Engineer UEED J&K Jammu, for information please

2, Member Secretary, JKPCC, for information please.

3. Superintending Engineer 8&D Circle UEED Jammu, for information please.
t'

Sewage Actually
received and
treated at STP's

Name
oI STP

Zone wise house
connected

Sewage
theoreticallY

Generated

STP.1 Zone-1 =6100 5100x4,5x108= 2,964MlD

3000x4.5x108= 1.458M19 _STP-2 Zone-Z=3000
1500x4.5x108=0.777M1DSTP-3 Zone-3 =1600

4.939 MLD

5.199 MLDTotal
r , -, - l
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FloW calc.ulatiqrl of STP's af on 18-07:?Q?4

1. SMLD STP. 1at BaryalMian Bagh Udhampur

Avge of 574+549+572m3/ hr = 565x4 .75lhrldayx1000ltrs=26835001iter/ 1000000= 2'683MLD

2. 4MLD STP'2 at Omara UdhamPur

Avge of 245+246+245rn3/ hr = 245x6hr/day x1000ltrs=1,470000 liter/ 1000000= 1'470MtD

3. 1.5 MtD STP. 3 at Pittan barh Udhampur

Avge of t2t+t2t+t22m3l hr =121x5.5 hrlday x1000ltrs= 7860001trs/ 1000000= 0'785MtD

Total quantlty of Raw sewage being received and treated =2,683+L,470+0'785= 
4'939 MtD

I
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U*s **u.W
Chhf Englnor.
JAX UEED,
Srlnrgcr.

f;9$[li'.il,Hii!-Httr &rrd: *{&20,. rn or r{o.r7oir02n rrurd
JKPqoAlzsnory rsssi ot- r rJilzozq.

firs b rn reftrere b .ne subtct d*d aboru ard bt* urder rcfuere. In H*onnffin, klndry nna behr $s fnf*rr.Uon.. srugfn frun UEED;

Sublrcf

Reft

Slr,

Copy b:
f . iuii,rru*roinE Englnu 5&D orde UEED lammu tur lntormagon please

No.SDJTW l),-fa €l
Detq,Lt-r -2021

DlY. (W.otl

S.IIo.
qrrmnt ststJs full

dctaib tbout th. dbpeal ofqmalntng leuts
(5.T..5 MLD).

waste I .a MLD

scmraga ncfirorlt fcadbly, $ll bo ecrvlccd by a 60
KLD Faecal Seffia Trcatnant plant conrtrucicd ee
an lilcgral corponcnt of STp-i. lrlost of lhc housdrotd
connodlons havc ben done and thc bahnca il any
shall bc completed during Tilal Run perhd end .100*
quantty generated shalt bo treatod onoc thc SA,VArage

is ssturated.

t.

ll. Stnco the SfPe arctesffincd onT
pereilar flot and oqenic load
and ln thc aboers of rct nnetng
lho full quEntty d afttuont golng to
the STPs, hor b tha afficlency
biltq maintained at lcrs tran 50%
capclty opanatbn,

TheHydnullc UnlB aredeslgned ard constructed br a
pdhd sf net 30 Years and ln order b malntaln the
beetmeint B@s and b adlcte tfie elfidency of
danB, presen6y 2 No. SBR bnls out of 4 Nos are
bdrU rseO dUia$rety at 5fP-1 inO one of of 2'Nq.
SBR-anls-ls bdng uUiEif abrfiaUrrety f?r srp z g i
resoecdvdy br the E'eaEnent prcce$ of wat waEr.
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